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increalCd the area of irrigated land from the 
Sone Barrage from what w... sanctioned by 
Government of Ind"; 

(b) if 00, to what extent; and 

(c) the Iteps taken or proposed to be taken 
by Government of India in the matter? 

THE DEPUTY MTNISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRT B. N. KUREEL) : (a) No specific 
proposal from the State Government has been 
received. 

(b) and (c). Do not arise. 

Hlgber pay Scalea demand of Duo 
EopDeen 

1207. SHRI CHANDRA SHEKHAR 
SINGH: Will the Minister of IRRIGATION 
AND POWER be pleased to state: 

(a) whether the 3-men Committee headed 
by a retin-d I. C. S. official, Mr. T. Sivasankar, 
has found the long.standing higher pay scales 
demand of Engineers of DESU in Delhi as 
quite justified and has recommended an incr· 
ease of Rs. 100 in the basic minimum salary of 
Assistant },:nginee,.,. in DESU and has also 
SUjlgested revised pay scales; and 

(b) the action taken or propC>SOO to be taken 
on the re~.ommendations of lhe ComlDitl~e and 
the time by which they are likely 10 be implem· 
ented? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI B. N. KUREEL): (a) and (b). The 
Committee has submitted its Report but it docs 
nOt cover all the terms of reference. It has 
recommended revision of pay scale of Assistant 
Engineers in D. E. S. U.#The recommendations 
made in the Rcpcrt are under examinaton of 
the Delhi Electric Supply Undertaking. At 
this stage, it is not possible to state the time by 
which the recommendation., a. may be finally 
accepted, could be implemented. 

E.te88l_ 01 Broad Gauge LIne Irom 
Sabarmad to Gandhbaagar (Wntfton 

RaIlway) 

1208. SHRI SOMCHAND SOLANKI: 
Will the Minister of RAILWAYS be plealed to 

Ilale : 
<a> whether Government have decided to 

-"d.broad gauge liue upto"O:lDdhinagar /'rom 
Sabannati in Western Railway; and 

(b) if so, the time by which it will be done 
and the amount sanctionec! for the project? 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl): (a) and (b). This work has been 
included in the 1972-73 Budget al an estimated 
cosl of Rs. 3.0 crore.. An e.timate for thi' work 
is under preparation. The work will be com· 
pletec! in about two years time from the date it 
is sanctioned. 

Route of A .. am Mall via Farakka 

1209. SHRI ROBIN KAKOTI: Will the 
Minister of RAILWAYS be ple .... ed to state: 

(a) wheth~r Government had received a 
mrmorandum during the last Budg~t ~ession of 
Parliament signed by M. P.. from Assam. 
Meghalaya, Manipur Tripura, "Nagaland, 
West Bengal and Bihar anc! Uuion Territories 
of Mizoram and Arunachal asking for diversion 
of Assam Mail via Farakka; and 

(b) if so, the action taken in this regard ? 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl) : (a) Yes. 

(b) The matter is under consideration. 

Ca_ of eblllD-pulliag on Nonh·.at 
F~der Railway 

1210. SHRI ROBIN KAKOTI: Will the 
Minister ofRATLWAYS be pleased to .tate: 

(a) the number of cases of chain.pulling on 
North·east Frontier Railway in 1970-71 and 
1971-72 on Tinsukia-Lumding, Lumding. 
CbapamlUkb, Gaubati·Alipurduar and SiUguri. 
Barauni Seetior.s; 

(b) the number of genuine case. and the 
number of case. which were not genuine; and 

(c) the number of persons punished in this 
connection ? 

THE MINISTER OF RAILWAYS (SHRI 
T. A. PAl) : (a) and (b). The number of alarm 
chain pulling cases justified and unjustified, 00. 
Tinsukia.Lumding, Lumding·Chapa~ukh. 
Gauba~i.Alipurdu~r, and SiJiguri J n·Baraunj 
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ICC1ioD up to Kadhar on North cut Frolltier Railway i. indicattd in the table beluw ;-
---_. -----~-.-.---- .. 

Section 1970-71 1971-72 

Tinsnkia-Lumding justified 95 33 
Unjustified 288 155 

Total 38~ 188 

Lumding-Chaparmukh justified III 71 

UnjustifiM 673 494 

Total 784 56!; 

Gaubati-Alipurduar Justified 26 9 

Ulljuslified 5,897 5,083 

Total 5,923 5,092 

Silicuri In.-Barauni justified 67 7 

Unjustified 1,474 831 

Total 1,541 838 

(Up to Katihar-The Kalihar-Barauni section i. nol part or the Nl'rlh-easl Frontier Railway) 

(e) In 1970-71, 16 perIODI were convicled for 
miJuJc: of alarm chain apparatus under various 
IeClioDI of the Indian Railways Ar.t 1890. In 
additiClll ooc penon was handed over 10 the 
R. T. O. fIX departmental action. ID 1971-72, 
2 pcnaM were CDnvicled, and cues agaiRlt 9 
p:non. arc pcadiojr. 

.......... rt_ .. Tftda 1_ TIM_Ida 

....... to .... (N~ F_der 
a.Dwa,.) 

1211. SHRI ROBIN KAKO fI :. WiD the 
Mini"'", or RAILWAYS be plcaoed to Itate: 

(a) whether there is a demand rrom the 
public for the resumption or train. from Tinsukia 
to Dhala (NOI'tbeut Frontier Railway) which 
was aaoppd _ ".,... back; and 

(b) if 10, the reaction or Government 
\bercto? 

THE MINISTER OF RAILWAYS (SHRI 
T, A. PAl) : (a) Yt'I. 

(b) "lbe ~ion of restoration or raiJway 
Hue from Danpri \0 DhaUa iI uncIer nami-
.. tion. 

1212. SURI ROBIN KAKOTI : Will Ihe 
Minisler of IRRIGATION AND POWER be 
pleased 10 Slate: 

(a) the fundi given by the UDion Govem-
ment to Assam Government during the la.t 
three yean for flood control measures ; 

(b) whether the sanctioned amouDt w .. 
lpent on the works for which it was sanctioned; 

(c:) if not, the amOllnt diverted to other 
works; and 

(d) the amount sanctioned so far for ft~ 
contrnl mcuures for the current year, State-
wise ? 

THE DEPUTY MINISTER IN THE 
MINI~TRY OF IRRIGATION AND 
POWER (SHRI B. N. KUllEEL) : (a) to (c:). 
Flood control forms part of the State Plan •• 
Central ... istance during tbe Fourth Five Year 
PJan Cor State Plaa IChemes is provided to the 
Seates by way uf bJoek loana .nd granll for 
the Plan .. a whole and Dot with reference to' 
any specific: sector Dr scheme. As Nth thc!rc 




